nl TEM NO. 45 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal No(s). 12200/2016
SHRI KRI SHNA SI NGH AND ANR Appel | ant (s)
VERSUS
UNION OF | NDI A AND ORS Respondent ( s)
(with appln. (s) for inpleadnent and office report)
Date : 28/02/2017 This appeal was called on for hearing today.
For Appellant(s) M. CGovind Jee, Adv.
M. Ramesh K M shra, Adv.

For Respondent(s) M. Manoj R Sinha, Adv.
M. R P. CGoyal, Adv.
M. T. V. George, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Await certificate of service of respondent Nos. 1 and 3 to 9
fromthe concerned court.
M. Manoj R Sinha, Ld. Advocate has appeared on behal f of the
respondent No. 10. He seeks and is given four weeks tinme to file
t he vakal at nana and the counter affidavit.
Four weeks time is given to the r espondent No. 2 to file
counter affidavit.
Li st again on 13.4.2017 .

(M V RAMESH)
Regi strar

t he



